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Petition(s) for Special Leave to Appeal (Civil) No(s).29421/2010

(From the judgenent and order dated 29/09/2010 in WPC No. 6652/2010

of The H GH COURT OF DELHI AT N. DELHI)

M S BHARAT STEEL TUBES LTD. Petitioner(s)
VERSUS

I FCl LI M TED Respondent ( s)

(Wth prayer for interimrelief
Wth Cont. Pet. (C No. 271/10 in SLP(C) No. 29421/10

Date: 18/11/2010 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH
For Petitioner(s) M. T. R Andhar uj ana, Sr. Adv.

Mukul Roht agi, Sr. Adv.

Arun Kat hpal i a, Adv.

D. Bharat Kumar, Adv.

Anmi t Dhoopar, Adv.

Vi render Si ngh Thakur, Adv.
Vivek Malik, Adv.

Abhijit Sengupta, Adv.

For Respondent (s) Parag Tri pathi, ASG
Subr anoni um Pr asad, Adv.

SS 5555555

UPON hearing counsel the Court made the follow ng
ORDER
Let these matters stand adjourned till 30th
Novenber, 2010.

(Sheet al Dhingra) (Jugi nder Kaur)
Court Master Court Master



